NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
SUPPLEMENTARY CAUSE LIST DATED 23.07.2021 (FRIDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, the Officiating Chairperson and Hon’ble Dr. Alok Srivastava,
Member (Technical)

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Abba Consultants Pvt. Ltd. Simran Soni Abhishek Anand
(Ins) No. 1176 of | Vs. Honey Satpal-R1 &
2019 Sandhya Prakash Ltd & Ors. R2
With
2. Comp. App. (AT) | Sachin Meena & Ors. Mahesh Kumar Abhishek Anand
(Ins) No. 1203 of | Vs. Honey Satpal-R1 &
2019 Sandhya Prakash Ltd. & Ors. R2
With
3. Comp. App. (AT) | J.M. Financial Asset Reconstruction Anushree Kapadia Vinit Trehan-R4
(Ins) No. 1219 of | Company Ltd. Honey Satpal-R1 &
2019 Vs. R2
Anil Kumar Tandon & Ors. Mahesh Kumar-R1
to R3
With
4. Comp. App (AT) | Anil Kumar Tandon & Ors. Pranay Poonam Mathur
(Ins) No. 1327 of | Vs. Honey Satpal-R1 &
2019 Sandhya Prakash Ltd & Ors. R2
5. LA No. 1170 of 63 Moons Technologies Ltd. Misha Rohatgi Liz Mathew
2021 in Comp. Vs. Mohta Sonali Jain
App. (AT) (Ins) The Administrator, Dewan Housing Rohan
No. 454 0f 2021 Finance Corporation Ltd. & Ors. Rajadhyaksha-R1
Ashish Dholakia-R2
With Raunak Dhillon-R3
6. LA No. 1173 of 63 Moons Technologies Ltd. Misha Rohatgi Liz Mathew
2021 in Comp. Vs. Mohta Sonali Jain-R1
App. (AT) (Ins) The Administrator, Dewan Housing Ashish Dholakia-R2
No. 455 0f 2021 Finance Corporation Ltd. & Ors. Aditya Marwah-R3
Copy to: -

By order of Hon’ble Officiating Chairperson
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